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.— <fc. ^ A .. ■___ ŵJW> ... j._ ■<>>■-# .. -iam. jflL•wrt 'V w<rrCT wnc ^inwrw A t Aw 'p
tW^vwi *  wi’nivif) i^TTWnnv*
i t i t m fk*m  fa«r tfw fem A t

1 m^n fff A f  Atowt «»ff 3*A 
A t tymftSH <fr^fffcPF$«*nr w

W ftfijTIT Hf fWfW *!$ ŜEWT $ I
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A  vm  f « r  i f a  : A  fa j#  «wr 
faf vr ywrw f  vfâ lOr <rc 
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THE MINISTER OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI MOHAN DHARIA): 
There is a proposal under the consi
deration of the Government to have 
one Corporation tor edible oils and oil 
seeds. The matter is under the consi
deration of the Government.

SHRI YADVENDRA DUTT: Our
prevkmg experience has been that all 
the edible oil imported has not arriv
ed in time. The main demand for 
edible oil comes in the marriage season. 
May I know what steps the Govern
ment is taking to see that these edible 
oils which are being imporled are 
brought here before the marriage 
season starts s0 that unnecessary pro
fiteering does not take place in the 
country?

SHRI MOHAN DHARIA: Govern
ment is well aware of the marriage 
season and also various festivals in 
the country. Therefore, it is quite in 
advance of the starting of the year 
that the oil plan is prepared for the 
country. An assessment of the crop 
is made and an assessment is also made 
as to what would be the production in 
the country, what would be the re
quirements of the country and what is 
the gap. On that basis, in a planned 
manner, we are having our imports. 
That is why you see that the prices of 
oils in the country have remained sta
bilised.

M od ) of Raw Otfum by Mutti- 
jurthmal* of M .  s»« U.K. turn India

, *178. DR. BUOY MONDAL:
SHRI SHANKERSINHJI 

VAGHELA:
v m  the DEPUTY PRIME MINIS- 

T ^ A K D  MINISTER OF FINANCE 
be pleased to state:

(a) whether it to a 
maMotttaodf

tsQxer agendes are importing ae»*- 
W toflftts of raw ̂ pluxn and its deri
vatives H*e and

from India in excess of their actual 
consumption for circulation and sale 
in clandestine drug market;

(b) whether it is also a fact that 
the price of this opium in India is 
Rupees one thousand per kg. and it 
fetches nearly Rupees 35 thousand in 
the U.S. drug market;

(c) whether Government propose to 
check this malpracticc and also to 
smash this racket; and

(d) if not, the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL): (a) No, Sir.
India exports opium to three farms 
each in U.S.A. and U.K. for medicinal 
purposes only and on the basis of 
import authorisations! issued by the 
respective Government of these coun
tries. The total quantity of' opium 
exported to these two countries in the 
year 1978 was 457 tonnes. No morphine 
or heroin was exported from India. 
Under the Single Convention on 
Narcotic Drugs, 1961, the concerned 
countries are required to limit their 
imports of opium as well other narcotic 
drugs to their estimated requirements 
as approved by the International Nar
cotics Control Board and also keep 
strict controls to ensure that these 
drugs are actually utilised for medici
nal purpose only, and are not diverted 
to illicit channels.

(b) Our present export price of 
opium is US $ 6 per unit of anhydrous 
morphine per kg. of opium (viz., about 
US $ 60 per kg. of opium). We are 
however not aware of price of opium 
in the illicit drug market in the U.S.A.

(c) and (d). In view of replies to
(a) and (b). above, no action is called 
for on our part.

DR. BIJOY MONDAL: We find that 
is this country wad in the internation
al market, illegal transaction in opium 
is going on on a considerable scale. 
May I know from the Minister whether 
these is some illegal involvement of 
these firms in this illegal dealing?




